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(c) whether Government propose
to pay the said project allowance re-
trospectively to the employees?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) Yes, Sir, The
P. & T. employees serving in Koyan
Project Area in Maharashtra (i.e., at
Alore, Pophali and Shirgaon) were
being paid Compensatofy {project)
allowance on the same rates as appli-
cable to State Government employees
from 1955 onwards. The allowance
was withdrawn with effect from 1st
March, 1975. .

(b) The project allowance is pri-
marily intended to compensate the
staff for lack of certain amenities
such as housing, schools, markets and
dispensaries etc. Since these ameni-
ties had become available at the pro-
ject site the project allowance was
withdrawn. -

(c) In view of (b) above the
question of payment of project al-
lowance retrospectively does not
arise.

Credit Policy

3657. SHRI DHARMA VIR VASI-
SHT: Will the Minister of FINANCE
AND REVENUE AND BANKING be
pleased to state:

(a) the new credit policy announc-
ed by the Reserve Bank of India, and
the extent to which credit constraints
have been removed or eased;

(b) the lowering of the rate of in-
terest if any to give stimulus to long
term capital investment; and

(c) the results in terms of invest-
ment and monetary expansion with
specific projects launched, if any?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) The mnew credit
policy announced by Reserve Bank of
India seeks to contain monetary ex-
pansion to the maximum extent possi-
ble but at the same time it is oriented
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towards promoting investment; aiding
production and exports and augment-
ing supplies of essential consumer
goods and industrial raw materials.
through imports. The new policy will
not act as a constraint on genuine
requirements of production, jnvest-
ment and export.

(b) With a view to stimulating long
term capital investment banks have-
been advised to charge a rate of in-
terest of 12.5 per cent (inclusive of
interest tax wherever applicable) on
term loan extended by them for capi-
tal investment to industry granted for
periods not less than three year¥™as
against the usual rate of 15 per cent
(including interest tax) charged for
term loans for periods over three
years upto seven years.

(c) As the new policy was announ-
ced towards end of May, it is too early
to assess its impact.

Export Council for Small Scale Sector

3658. SHRI DHARMA VIR VASI-
SHT: Will the Minister’ of COM-
MERCE AND CIVIL SUPPLIES AND
COOPERATION be pleased to state:

(a) whether Government are consi-"
dering setting up of an Export Coun-
cil for small scale sector; and

(b) if so, the main features there-
of?
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THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN DHA-
RIA): (a) No, Sir.

(b) Does not arise,

Tourism Industry

3659. SHRI SATISH AGARWAL:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state:

(a) whether Government propose
to formulate a-time-bound effective
plarf to obtdin maximum gains out of
the tourismm industry in India; and





